Govemment of Jammu a
\ nd
Planning Development & Monitoﬂr:;a sniﬂ;hn
Civil Secretariat, J&K g
Notification,
Jammu, the 13" of December, 2019

- In exercise of the power conferred by sub-secti '

Aot 1948 (37 of 1948), the Lieutenant Giuemnﬁéog?lézl:;s;c t:m :.Utf ﬁ:e
mentioned in Column (2) of the Table below as Census-ofﬁcer'f pw;{lh the
n shown against each in Column (3) thereof, to take, aid in, or supervise ch
. of the Census of India, 2021 within their respective jurisciiction mentioned

5. | Officers Designation Jurisdiction
Mo | -5
! 1 2 3 4
1| Divisional Divisional Census Within their
Commissioner Officers respective
Jammu/Kashmir divisions
7 | Deputy Commissioners | Principal Census The Whole of
of all districts Officers their respective
- districts
- |3 | Additional Deputy Additional/ Deputy Areas within
Commissioners of all Census Officer their
| districts | junsdictions
'4, | All Sub-Divisional Sub-division Census | within their
Magistrates Officers rgs;}gctwe
5. | All Tehsildars Charge Census districts
| Officer
| All Naib Tehsildars Assistant Charge
8 Census Officers

B Futer n exercise of the power conferred by sub-section (4) of section ¢ Ofﬁtheegaﬁ
Kt the Lieutenant Govemnor is pleased 10 delegatellﬂ the Officer (s) meqﬂ:lirr: their
Coumn 2 of the above table, the power of appointing Census Officers Wi

fEspective jurisdictions.

By order of the Lieutenant Govérnor :

No: PDIPFD/Census/2019/58



o (e

Registrar General and Census Commissi .
Road, New Delhi for information. loner, India, NDCC Building-!l Jai Singh

Divisional Commissioner Jammu/Kashmir

Director information, J&K. |

All Deputy Commissioners.

Director Census Operations, J&K Sub office, 285-A, Kri
private Secretary 10 Chief Secretary. .

' private Secretary to Principal Secretary to Govt., P
£ giock fileWebsite, PD&MD. AEDRVE.



